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ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE NATIONAL

icjr,tpnr.ri Gw rnteuNnL oN 07'08'2018

NAME OFTHE PARTIES: CHANDRASENAVISHWAS PATIL

vls.

SHAH & JAIN CONTRUCTIONS PVT' LTD'

SECTIONS OF THE COMPANIES ACT: SECTION 24I-242, 244 OF THE

sl 4t .24 2,244/ B/ 620P

At request, list this matter on 28'9'2018'
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